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MINUTES OF IHE 102 MEETING OF THE EOREST ADvISORY COMMITTEE HELD UNDER THE CHAIRMANSHIP OF SH. B.B. VYAS IAS, CHIEF SECRETARY, JAMMU AND KASHMIR, AT CIVIL SECRETARIAT, SRINAGAR ON 

Ihe 102 meeting of the Forest Advisory Comnittep (EAC) constituted under the Je Forest (Conservation) Act, 1997, was held under the Chairmanshin of Sh. B. B. Vyas lAS, e Secretary, Jammu and Kashmir Government, at Civil Secretariat, Srinagar on 6th September 2017. 

() 

The following members of the Committee and Special Invitees attended the meeing: 

Members (FAC) 

1. Sh. Lokesh Dutt Jha, IAS 

2. Sh. Muhammad Afzal, IAS 

3. Sh. Ravi Kumar Kesar, IFS 

4. Sh. Manoj Pant, IFS 

(II) 

5. Sh. O.P Sharma, IFS 

6. Sh. Javed lqbal Punjoo, IFS 

7. Sh. Imtiyaz Ahmad wvani 

8. Dr. S.P. Singh Dutta 

9. Dr. G. A. Bhat 

10. Dr. Mohit Gera, IFS 

Special Invitecs 

1. Sh. Sanjeev Verma,IAS 

2. Syed F.A. Gillani, IFS 

3. Syed Javaid Andrabi, IFS 

4. Sh. Tawheed Ahmad Deva, IFS 

06.09.201/. 

5. Sh. M. H. Malik, KAS 

6. Sh. S.P.Manhas 

Financial Commissioner (Revenue), J&K 

Commissioner/ Secretary Forests, J&K 
Pr. Chief Conservator of Forests, J&K 

Addl. Pr. Chief Conservator of Forests, (Wildlife) 

Director, Environment and Remote Sensing 
Department, J&K 

Director, Soil and Water Conservation Dept., J&K 

Director Budget, Rep. Pr. Secretary, Fin. Deptt., J&K 

Member (Non-oficial) 

Member (Non-official) 

Addl. PCCF (CentralyCCF (FCAY 
Member Secretary, Forest Advisory Commitee 

Commissioner/ Secretary, PWD (R&B) Dept., J&K 
Chief Conservator of Forcsts (Jammu) 

Conservator of Forests, Srinagar Circle Re., Chief Conservator of Forests (Kashmir) 
Regional Director Social Forestry Department Rep. Director, Social Forestry Department J&K. 
Secretary to Govt. Tourism Department, J&K 

Chief Engineer (PMGSY), Jammu. 
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Sh. Shvikh Ab. Hanmid 
8. Sh. G. M. Batt 

9. Syed laneef Balkhi, KAS 

Agenda 
No 

102.01 

The item wise agenda of various proposals rom the indenting agencies for diversion o 
forest land for non forest proposes under Forest Conservation Aet yas presented by Dr. Mom 
Gera, IFS, Member Secretary, Forest Advisory Committee in the neeting and the ollowis 
decisions were taken: 

102.02 

102.03 

102.04 

102.05 

PMGSY. 

Proposal 

ChierEngineer PWD (R&B), Kashmir. 
Chief Engineer. PHE Kash1mir. 

Proposal to allow use of 0.795 Ha, of Pronosal was approved on the terms ald 

forest land for construction of road conditions laid down in the agenda. 

from Barmeen Khas to Nardan inregards monitoring of muck dumping on 

Ramnagar Forest Division private land and transplanting of poles/ 

saplings during road construction, raised by 

Dr. S. P. Singh Dutta Environmentalist, the 

Chief Secretary/ Chairnan FAC directed that 

the two issues be taken as a case study by 

the Forest and Engineering Departments. A 

report in this regard shall be presented by the 

User Agency through Forest Department in 

the FAC meeting to be conducted in 

December, 2017. 

PMGSY. 

Chief Executive Oicer. Gulmarg Dev. Authority 

PMGSY. 

Proposal to allow use of 2.0976 Ha. of The proposal vas approved on the terms and 

forest land for construction of road| conditions laid down in the agenda. 

from LO 22 Bamyala to Kantha par-II 

upto Basantpur Stage-I in Nowshera 

Forest Division by PMGSY. 

by 

Proposal to allow use of 1.0374 Ha. ofI 

forest land for construction of road 

from LO 30 Km 7"n to Nah in 
Division by Nowshera Forest 

Forest 

of 0.75 Ha, of 
Proposal to allow use 

forest land for construction of road 

from Prowa Jagir to Chigla Paddar in 
Division by 

Udhampur 

Decision 

he proposal was approved on the tems and 

cond1tions laid dowvn in the apenda 

The proposal was approved on the termns and 
conditions laid down in the agenda 

Pronosal to allow use of 3.10 Ha. ot 1ne prOposal was approved on the terms and 
forest land for construction of road 

from Manjakote to Kalali passing 

through Co. 93/R and 94/R in Rajouri 

Forest Division by PMGSY. 

conditions 

A 

laid down in the agenda. 
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102.06 

102.07 

102.08 

102.09 

102.10 

102.11 

102.12 

Proposl t0 allow use of 8.287 |1. of The proposal was defcrred on the ground that lorest land for construction o road Ironm Dubigali to Nalinikka Udhmpur Forest Division 

It involves removal of large number of 
In conifer and broad lcaved trees. It was 

by decided that to revisit the proposal to ensure 
Proposl lo allow use of 0.759 la. ofThe nronosal was deferred on the yre 

against felling of maximum number of trees. 

forcst land for construction of roadit involves removal of arge nu 

PMGSY. 

from Charal to Nappah in Udhampurmature Deodar and Kail trees. It was decided 
Forest Division by PMGSY. 

Proposal to allow us of 2.635 Ha. of 
TOrest land tor construction of road 
from Km 15" LO 45 to Narla in Reasi 
Forest Division by PMGSY. 

Proposal for use of 7.82 Ha. of forest 

land for construction of road from 
Sohal to Chitoo by PMGSY 

Kishtwar Forest Division. 

Proposal for diversion of 11.065 Ha. 

of forest land for construction of road 

from Sohal to Kaban in Kishtwar 

Forest Division by PMGSY. 

Proposal for felling of 704 saplings 
+120 bushes for construction of road 

from Sheindra link road to Dachi in 

Social Forestry Division Poonch by 

PWD (R&B) 

to revisit the proposal and work out an 

alternate alignment so as to ensure against 
as far as felling of Deodar/ Kail trees 

possible. 

Proposal was deferred. The Chief Secretary/ 
Chairman FAC advised the Commissioner/ 
Secretary, PVD to apprise the Committee 
about the Administrative action taken against 

delinquent officers/officials pursuant to the 

direction given by FAC during its 85" 

meeting held on 08.07.2014..The case will be 

placed in next FAC meeting. 
Proposal was deferred. The Chief Engineer, 

PMGSY Jammu informed that he has visited 
the area and there is a possibility of re 
alignment to avoid large number of trees. A 
revised indent will be submitted accordingly. 
Proposal was deferred. The Chief Engineer. 

PMGSY Jammu informed that he has visited 

the area and there is a possibility of re 
alignment to avoid large number of trees. A 
revised indent will be submitted accordingly. 
The proposal was approved on the terms and 

conditions laid down in the aoenda 

Panosalto allow use of l4ha..of The proposal was approved in principal in 
forestand for eonstruction 010�d MiWeodethearequestiofChief Engineer Pvn 
frorm Handwara to Bangus "Pnase KB)Ssthat the work for the road has 
bx PWD (R&B) in Langate Forest already been awarded and funds allocared 
Divistorn. TheChiefSecretaryChairman PAC 

directedthat efforts be made to reduce the number of trees conming in the alignment by 20%: 
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102.13 

102.14 

102.15 

Proposal t0 allow use of 4.63 |la. ol forest land for construction of r:nditions laid down in the agenda 
The proposal was approvcd on the terms and 

from Mujpathri to Doodhpathri via Sochalpathri incuding Mujpathri to Sochal pathri via Doban by PWD (R&B) in Pirpanjal Forest Division. 
PTOPOsal to alloW use of 0.125 Ha. of The proposal vas approved on the term5 and 
torest land for construction of Solid conditions laid down in the agenda. The 
waste anagement Plant at Gulmaro Chief Secretarv/ Chairman FAC directed that 
by Gulmarg Development Authority new lechnologies for scientific disposal of 
in Special Forest Division Tangmarg. biodegradable and non-biodegradable waste 

be adopted to replace the existing traditional 

method of land filling for waste disposal. 

The indent may be processed and put up arter 
examination under rules. 

Indent for diversion of forest land for 
construction of various components 

related to Water Supply Scheme at 
Ningli Ghat in Bandipora Forest 

Division by PHE. 

Syed F. A. Gillani, IFS, Chief Conservator of Forests, Jammu made a Pover Point 

presentation on the monitoring of following projecs: 

i) Construction of road from Nagulta to Razard under PMGSY in Udhampur Forest Division. 

ii)) Construction of IIT Jammu by Higher Education Department in Jammu Forest Division. 

iii) Widening of National Highway from Jakhani to Chenani by NHIA in Udhampur Forest 

Division. 

The Chjef Secretary/ Chairman FAC directed for continued monitoring of the ongoing 

projects. Further, presentation on the projects which are in advanced stage or completed be made 

in the future FAC meetings. 

While clearing the above proposals (except 102.06, 102.07, 102.08, 102.09, 102. 10 & 

102.15) the Chief Secretary (Chairman FAC) directed that User Agencies belonging to Govt ot 

J&K aoainst whom outstanding is due may clear the same in tranches vithin next YO vesrs A 

note in this regard may be sent to PD & MD tO enabe allocation of appropriate funds at the RE 

stage. 
Meeting ended with a vote of thanks to the Chair. 

Dr. Mohit Gera, TFS 
Addl. Pr. Chief Conservator of Forests (Central)/ 

Chief Conservator of Forests (FCA) M¹mber Secretary, Forest Advisory Committee 
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Government of Jammu and Kashmir 
Office of the Chief Conservator of Forests, Kashmir Region 

<<>> 
Toe Conservator of Forests, No.CCF(K)/l./19/ 3 i '81 €-"l,t 

j Kmr, North Orcie Sopore. Dated:- ) t ,-.. t 'l.. ~ 
1 

'~ub: - Administrative approval in respect or Comptt 2/RaJ, Ja/Raj,Jb/Raj,S/Raj,6/Raj,10/Raj & 11/RaJ_for ma: 

trees/Poles /saplings in the forest land for construction of road from Handwara to Bangus phase 1st by P · 
(R&B) in Langate Forest Division . 

·- • R'ef:-Your letter No.CFN/L/Mar1<lng/2019/914-15 dt: 09.11.2019 . 

<<>> FCA 
Please refer Conservator of Forests, Working Plan Orde's letter No.CFWP/PC./Tech/f.17/532•34/ 

dt: 18.12.2019, whereunder technical sanction for removal of marked trees coming under the widening of road from 

Handwara to Bangus phase -1st by PWD (R&B) in Langate Forest Division has been accorded in pursuance of 

Government Order No.281-FST of 2019 dt:24.09.2019.In view of the technical sanction and as recommended by you vlde 

your above cited reference, administrative approval for extraction and removal of the said marking through State ForeSt 

Corporation during the year 2019-2020 is hereby accorded as per the details given below: 

Division Comptt.No Species Trees/PoJes/ saplings Volume(Cfts) 

,,.,- 2/Raj Deo green std 6(T)+3(P) 437.5 
437.5 Total 6(TJ+3(P) 

343 3a/Raj Deo green std 4(T) 
27 I-" 

Kall green std l(T) 
370 Total S(T} 
3563 ' 3b/Raj Deo green std 36(T) 
864 Kail green std .,..; 8(T) 

4427 Total 44'T) ·-
.,, 5/Raj Deo green std 17 (T) 1545 

Langate Total 17CTI 1545 

6/Raj Deo green std 23(T) 3395 
. 

Kail green std 1m 80 

Total 24(T) 3475 

10/Raj Kail _green std l_ffi+ 1S(P) 185.5 
Total 1(T)+15(P) 185.5 

11/Raj Deo green std sen 572 
Kail green std 2m 198 

Total 10(TI 770 
·-G.Total 107(TI+18(P) 11210 

Please ensure that the above marked trees are handed-over to State Forest Corporation. ·Handing over of 

compartment to SFC is not required as the trees in question are coming under the widening of road from Handwara to 

Bangus phase -1st by PWD {R&B. Fll~er needful be done after Completion of all codal formalities, strictly in conformity 

with the presaiptions laid down in Working Plan and as per the nonns fixed by the Qualitative & Quantitative committee. 

The SFC will also raise bill to concerned user agency for extraction and transportaUon charges as per the conditions of the 

above referred Government Order. Ubnost restrain may be exercised to ensure that mini tr 

required) are felled. m ees ( only those 

G ief Conseavator f /Jr Jt 
Copy to the:- ~aS mr• 

• Prt. Chief Conseivator of Forests, J&K Jammu for favour 
0

, . f 1 

• Managing Director State Forest Corporation J&K ' in · 

General Managers may be advised tha• co ' Jammu for inf & n/action . ief 

for record and reference. They may al~: ~f tork order being issued in th: He IS requested that ned '61FO 

concerned for monitoring the progress of Q i v ~ to make available the ,. 15 regard is Endorsed to ~ oFO 

• Conservator of Forests Working Plan O -..x action. copy of rtlonthly extracDO(l de(adY to 

• DFO Langate Forest Division l.angate f;~e,, Jammu for inf. 
m,orrnaboo. 
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Government of Jammu and Kashmir 
Office of the Chief Conservator of Forests, Kashmir Region 

<<>> 
Toe Conservator of Forests, 
Kmr, North Cirde Sopore. No.CCF(K)/L/19/ !:,F B 1 -? .5 

Dated:- 3,1 ~ \-2.,... '.:?_,:; u:; . 
Sub: - Administrative approval In respect of Comptt iJ/RaJ lSa/RaJ lG/RaJ 24/Raj 2s/Raj & 26a/Raj for marked 

trees/~oles /saplings In th~ forest land for construction 
1

0 f road from H~ndwar~ to Bangus phase -I.st by PWD 
(R.&8) in Langate Forest Division . 

Ref:-Your letter No.CFN/L/Marklng/2019/914-15 dt: 09.11.2019. 

<<>> 
Please refer Conservator of Forests, Working Plan Circle's letter No.CFWP/PC/Tech/F-17/535-37/FC.A 

dt: 18.12.2019, whereunder technical sanction for removal of marked trees coming under the widening of road from 

Handwara to Bangus phase -1st by PWD (R&B) in Langate Forest Division has been accorded In pursuance of 
Government Order No.281-FST of 2019 dt:24.09.2019.In view of the technical sanctlon and as recommended by you vfde 

your above dted reference, administrative approval for extraction and removal of the said marking through State Forest 

corporation durtng the year 2019-2020 is hereby accorded as per the details given below: 

Division Comptt.No Species Trees/ Poles/ saplings Volume(Cfts) 
13/Raj Deo green std 24(T) 1308 

Kail areen std· ll(TI 625 
Total 35(T) 1933 

15a/Raj Deo green std l(T) 242 / 
Kail qreen std l(n 48 

Total 2(T) 290 
I,,, 16/Raj Kail green std 4(n+7(P) 287.5 

Total 4(T)+7(P) 287.5 
Langate,, 24/Raj Kail green std 17(T) 713 

Fir areen std 61(T)+9(P) 8230.5 
Total 78(T)+9(P) 8943.5 - 25/Raj Ka(I green std 2(T) 265 

Fir qreen std 174(TI+20(P) 25832 
Total 176(T)+20(P) 26097 

.... 26a/Rai Fir areen std 32(T) 4302 
Total 32(T) 4302 

G.Total:- 327(T)+36(P) 41853 
Please ensure that the above marked trees are handed-over to State Forest Corporation. ·Handing over of 

compartment to SFC is not required as the trees In question are coming under the widening of road from Handwara to 

Bangus phase -1st by PWD (R&B. Further needful be done after Completion of all codal fonnalities, strictly in conformity 

with the prescriptions laid down In Working Plan and as per the norms fixed by the Qualitative & Quantitative committee. 

The SFC will also raise bill to concerned user agency for extrac.tion and transportation charges as per the conditions of the 

above referred Government Order. Ubnost restrain may be exercised to ensure that minimum trees ( only tho¥ 

required) are felled. ~~::::~~---:-'~J:'"-----

ef Conservat~r of ?d,1e 
eopy to the:- ./. ash 
Prl. Olief Conse1Yator of Forests, J&K Jammu for favour of ·nf 0 
Managing Director State Forest Corporation J&K Jammu ~ • 
General Managers may be advised that copy of ~ork 

O 
d or Inf & n/actlcn. He ls requested that concerned ief 

for record and reference. They may also be advised t r e~ being Issued In this regard is endorsed to concerned DFO 
concerned for monitoring the progress of extraction o ma e available the copy of monthly extraction decady to DFO 

• Conservator of Forests Working Plan Circle J • 
• DFO Langate Forest Division Langate ,.

0 1 
',. am~u for Inf. 

11 r n,ormat,on. 

• 
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GOVERNMENT OF JAMMU AND KASHMIR 

Memo. 

Subject: Modification of Cabinet Decision No.31/03/2014 and approval for 
issuance of Government Sanction order for use of forest land for 
non forestry purposes where whole/partial compensation amount is 
pending for payment by indenting agencies. 

CONFIDENTIAL 
IMMEDIATE 

State Administrative Council Decision No. 189/19/2019 Dated: 30-07-2019 

I am to convey herewith the decision of the State Administrative 

Council (SAC) on the above subject, as quoted below: 

Proposal approved. 

Copies of the Government Orders / instructions, if any, issued in this 

behalf, may be sent to the General Administration Department for record. 

Commissioner/Secretary to the Goverament, 

Department of Forest, Environment & Ecology. 

(B. V. R. Subrabmanyam) 
Secretary to the 

State Administrative Council 
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I\ A I I -- . GOVERNMENT OF JAMMU & KASHMIR 
OFFICE OF THE PR. CHIEF CONSERVATOR OF FORESTS (WILDLIFE)/ 

CHIEF WILDLIFE WARDEN • 

The Commissioner / Secretary to Government 
Forest, Ecology and Environment Department 
Civil Secretari'at, Srinagar 

No: WLP/Legal-Kmr/2025/ 24 Date: 16.10.2025 

Subject: O.A. No. 163/2024 (I.A. Nos. 305/2025 & 436/2025) 'titled Rasikh Rasool 
Bhat Vs Government of UT J&K & Ors. 

Reference: Your office communication No. ~S.!-LiV97/2024(7420212) dated 
09.10.2025. 

Madam, 

With reference to your above cited communication regarding the subject, it is 

submitted that the order dated 22/08/2025 issued by the Principle Bench of the Hon'ble 

National Green Tribunal (NGT), New Delhi pertains to the violation of environmental 

norms in the execution of the work on Handwara - Bangus Road Project in Rajwara 

Forest Area of Kupwara District. The said area is under the administrative control of the 

J&K Forest (Territorial) Department, falling in the Forest Division Langate and no 

Wildlife Protected Area is involved in the said project area. Furthermore, the said project 

does not require any wildlife clearance as per the FCA Rules. 

Hence, submitted for kind information and further necessary action, please. 

Yours faithfully 

,~ f\-­
(Sa~esh Rai) IFS 

Principal Chief Conservator of Forests (Wildlife) & 
Chief Wildlife Warden, J&K 

Copy for information to the: 
1. Regional Wildlife Warden, Kashmir. 
2. Wildlife Warden, North Division, Sopore. 
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